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HON. CHAIRPERSON: No question please.

? (Interruptions)

HON. CHAIRPERSON: Hon. Member, you are already well aware that there is no provision for

supplementary, or for any question, on any Minister?s Statement.



? (Interruptions)

HON. CHAIRPERSON: You are a senior Member of Parliament. You are quite aware that on the Statement

of any Minister, no supplementary question is allowed.

? (Interruptions)
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